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ImplellleDtatiOll of Reeommendatlon of 
Kothari CommlSllon ReprdlDg PI, 

Scalea 01 Teaehen 

·348. SHRIMATI SAVITRI 
SHYAM: 

SHRI SHRI CHAND GOYAL: 
SHRI SRADHAKAR 

SUPAKAR: 
SHRIMATI TARA SAPRE : 
DR. MAHADEVA PRASAD: 

Will the Minister of EDUCATION 
AND I'OUTH SERVICES be pleased to 
state: 

(a) tbe names of tbe States whicb have 
implemented the recommendation of the 
Kothari Commission in regard to the pay 
scales of their teachers in the different 
catagories ; 

(b) the step! taken hy Government to 
enforce implementation of the recommen-
dations of tbe Commission uniformly; 
and 

(c) whether the University Grants 
Commission gives any aid in the Implemen-
tatIOn of these recommendations? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K' R. 
V RAO): (a) and (b). A statement is laid 
on the Table of Sabha. [Placed In Library. See 
No. LT-24S/69]. 

(c) In order to implement the salary 
scales recommended by University Orants 
Commission for University and College 
teachers, Government of India has been 
giving to the St t~ Governments 80% of 
the additional expenditure for S years since 
1st April, 1966. 

Formation or S."rasblra Sea. 

• 349. SHRI R. K. AMIN : 
SHRI VISHWA NATH 

PANDEY: 
Will the Minister of HOME AFFAIRS 

be pleased to state : 
(a) wbether there is a move 10 form a 

Saurashtra Sena by the students of 
Saurashtra; 

(b) if so, the reasons for such a move: 
and 

(e) lb. e m I ~  r.tfon to ,ucb 
, 1II0Ve? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) and (b). 
According to information furnisbed by tbe 
State Government, some student ieaders 
decided on December I, 1968 to sct up a 
Saurashtra Scna with a view to protect 
Blainst the alleaed unjust attitude of the 
State Government towards the students in 
particular and the people of Saurasbtra in 
general. No activities of the scna bave 
come to notice of tbe State Government 10 
far. 

(c) The State Government are keeping 
a watch over the situatioD. 
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Ralalq or Freiabt Rates 

·351. SHR1 C. JANARDHANAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

~I  whelher it is a fact thai Ibe Weslern 
Shippinll liner conference have on several 
occasions unilaterallY raised shippinll 
freillbtl in the past few years; 

(b) et ~  the Rclion on the parI of 
I he liner conference has adversely affected 
the exportli of ueve!opio, couotries ioclud-
inK I ndis ; and 

(e) if 5C', the action Government pro-
pC'se to take in cooperatiC'n with other 
developina coun!ries 10 protect the iotere.ts 
of our trade? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIH) : 
(a) Yes, Sir. 

(b) While it is true that increases in 
sbippto8 frei,ht rates do uffeci the compe· 
tithe position of our export ,oDds il is also 
true that shipplnll freiahl Is only one of the 
numerous factors havin, a bearin, on Ihe 
export !r.de and it i. difficult to ilolate 
anyone factor as beinl the reason for rise 
or fall In nport. 

(c) In cooperation with other develop' 
ing countries we have ,ot resolulions 
passed by UNCTAD·lI relardin, establish-
ment of consultation machinery in tbe field 
of shippin. and freiahl rates and ccnfereDCe 
praclices. So far as I udla IS cooccrued, 
the shippers have been orlaolled into three 
Realonal Associations at Bombay, Calcutta 
and Madras with an apex body called the 
All India Shippers' Council at New Deihi. 
Efforts are now belns made to persuade Ihe 
Conference. to recoanise these bodi. and 
to consult them before enforcinl increases 
in shippinl frellht rates. 

M .... e Employ_at 10 Minorities 

·JS2 SHRI KANWAR LAL 
GUPTA: 

~ I SffRI ~  S.\BOO i 




